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(¢) Government is examining the
matter, taking into account the views
of all interests concerned and also
the position prevailing at other Dock
Labour Boards.

Late running of Asansol and Black
Diamond Express

319. SHRI KALYAN ROY: Will the
Minister of RAILWAYS be pleased to
state:

Ca) whether Government are aware
that both Asansol Express and Black
Diamond Express are running very
late for the last six months;

(b) if so® what are the reasons
therefor;

(c) what steps have been taken to
improve their punctuality and with
what results;

(d) whether there is any proposal
to halt Asansol Express at Andal sta-
tion;

(e) if notj what are reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAILTKARJUN): (a)  Punctuality
performance of 305/306 Asansol Ex-
press and 307/308 Black Diamond Ex-
press trains has. by and large, been
satisfactory; despite various adverse
factors. Punctuality of these trains
was above 90 per cent in both Up and
Down directions during periods Dec-
ember/79 to May/80.

(b) Does not arise.

(c¢) Running of these trains as well
as of other important trains is being
watched daily and suitable action
taken as warranted in cases of avoid-
able delay.

(d) The proposal is under examina-
tion and will be decided on merits.

(e) Does not arise.
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Cgmplaints against Inspector ot Works
(Railways), Madbubani

320. SHRI SHIVA CHANDRA JHA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that the Ins-
pector of Works (Railways) has been
working at Madbubani on NER in Bihar
for many years;

(b) whether it is also a fact that com-
plaints have been made against him by
the people of the area against his cor-
rupt functioning; and

(c) if the answers to parts (a) and
(b) above be in the affirmative, what
are the reasons for not taking any
action against him?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLHCARJUN): (a) Shri Mathew
worked as Assistant Inspector ot
Works at Madbubani on N.E. Railway
from July 1968 to August 1976 and
is now working as Inspector of Works
Gr. Il at the same place from August
1976 till date.

(b) A complaint of harassment was
received from one Shri Ghooran Man-
dal at Ghoghardiha.

(¢) Investigation of the complaint
referred to, in (b) above by the Rail-
way revealed that the complaint had
no substance.
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Restoration of cancelled trains

321. SHRI KALRAJ MISHRA: Will

the Minister of RAILWAYS be pleased
fo state:

(a) whether it is a fact that Govem-
ment have failed to restart the cancel-
led passenger trains and the passengers
hav, to face great hardships as a
result thereof;

(b) if so, what are the reasons there-
«or; and

(¢) what is the number of the can-
celled passenger trains which have
been reintroduced upto the 1st June,
1980 and by when all the cancelled
trains are likely to be restarted?]
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+ [THE DEPUTY MINISTER .IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIK ARJUN). (a)to (c).
Information is being collected and will
be laid an the Table of the House]
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Dacoity incidents in Northern
Railway

322. SHRI KALRAJ MISHRA: WUl
the Minister of RAILWAYS be pleased
to state:

(a) what is number of dacoities in
the trains on the Northern Railway
along with the names of places where
(hese were committed during the
period from 1st January, 1980 to 31st
May, 1980, the number of persons
apprehended therefor and the details
of action taken by Government
against them;

(b) whether it is a fact that Railway
Protection Force has been a complete
failure in providing security to the
passengers and the goods; if so, what
steps Government propose to take in
this regard; and

(c) w'hat progress has been made
regarding setting up of anti-dacoity
force in the Railways?]



